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T F ST ¥ e 0f qfar frne BASAPPA) . (a) The sponsors of the Confe-
- . rence under reference have been contacted
wfl A% A AT AR i to furnish copies of the papers read out
at the Conference to find out the particulars
of the new discoveries referred to. The
required tnformation is sull awaited.
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(b) and (c) Di. Surt Malvika Bhatt has
been requested to furmish copies of the
paper she read at the Conference and on
receipt of her paper further action will

\ I be taken ]
t{RECOMMENDATIONS OF THE ALL InDIA | v
MceDiCcAL CONFERENCE ON FAMILY ‘I REVISED LAND CrILING LAaws
PLANNING | 532, SHRI SURAJ PRASAD
531. SHRI O. P. TYAGI : Wil the DR. Z. A. AHMAD :
Minister of HEALTH AND FAMILY SHRI S. G. SARDESAI :

PLANNING be pleased to state : Wwill the Minster of AGRICULTURE

(a) the details of new discoveries on | D€ Dleased to siate:
family planning made public at the 48th (a) whether the directive issued by the
All India Medical Conference held at | Centre that all States should enact revised
Ahmedabad on the 31st December, 1972; | land ceiling laws before the end of 1972
(b) whether Government propose to | has mot been adhered to by the number
make use of the discovery made by Dr. | of States ?
Suri Malvika Bhatt of Shardaben Hospital (b) if so, what are the reasons for the
which was disclosed at the said Conference; | failure of these States in enacting such
and legislations before the stipulated period;
(c) if not, the reasons therefor 7] and

t{ 1 English translation.



